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EGEEIER]
[7 7 e (fRwim)

qaeT, 10 e, 2026
(= srfafRae T g A | 9Tt i gy 19 T F agd g910)

T3, 1836(37).— Lo (Ferter) srtarf==a, 1989 (24/89) (& =& aTe S srfearf==ry #gr
7) T T 20T T IT-GTT (1) FTT & TRAT 6 dgd, g HYRI 38 J1d § HqE 31 o 918 (o qTasT (4
I29F o forw, sy, ForrerT |ferd feawor agt sy et & =T i g, f@rer Yorer aiser & fAeares
F ToIT Siraea g, ST91q, SN TS % @Ial forel # "gat U RS % dgd glasl-[amaraaay §e
AT I Fge [(KUU)-TRTeRqr(GNGD) Tt & &= KM 510/33-511/1 9% .31 8T (e araw f5re)
AT 242 FT HHT0T1", T8 g7 UHT I FT ATAAGT FEA T ST =10 FdT gl

2585 GI/2026 (1)
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3 W # Raag Fre ff =atr, srfer==m % o § werer &t ardie & (30) e o i sty

o <, S<F AT == 6T gTeT 209 it ITLTT (1) F Tl SIS o ToIT THT G F S 9% Arqi
IST T

T SATTIRT, T TTIERTET AATq G ATERIZOT % forw Ferw Irashrey (F1em) ageiaare, e
FT gal 1 Rde & dgd glasT-Aemanaedd g7 ared 9 Fge(KUU)-TTerqZ(GNGD) #eert &
&= KM 510/33-511/1 9% .37 (T sirae foe) e 242 & Ao & gay § forfea =9 9 sraee
TEQA T STTUIT 5T UH AT o e Heifed AT STuaT siT 909 TTEhy, saiedl &l 978 a8
R &9 & 21 A7 o et f3fer sremmdt & areaw &, gaars 7 d@6e [0, $i UH gt gaq

TET ST SATAAF ST 20T ST, AT IS g1, HLA 6 TET, ST o FeTT AR SA9TF qHA AT
T ST AT AR FT HHT

I AT F 209 FT IT-GTIN(2) o AT Terq T T AT T s g ofF siraer =y
STA AT SO 3] ATAHAT 6 ST AT ATAT A T TISATT 37T 37 [Aa<r 3ue7ed 8 Y Togoh
TE FIXT TEAH TTIEHRTET o ST HITAT § IAhT (Aeq0 7T ST Tt B
AT
R Yo e sreri sfeaT TS & @iel o 7 “gaf U= e & aga giast-famaraeTa
T 15T T FgSH(KUU)-TRITERIR(GNGD) &9t F #t=r KM 510/33-511/1 WX (3. 3.4f)

A< Arax faer ge&ar 242 F1 FAuto” F g gx=mmst F arer v faer gt & afwa
it ST aett i 1 Sfer e (Fqaus1) a8t 97 g1

S &1 ATHT-gEt AqATH-1
AR STt
TIRETSTAT T ATH:-3. 3. 61242 7 fAgior
St 7 AT:-ERT, TN FT AR U, agdtaare:- e
FHH. | WA FTAH | A HAT | QAT A7 | GfH FT T @(Tyrqqi?;q? ('W! ?')G;ﬁ_"r

1 AR 413 868 SHTer 50.530 0.159
2 E1RRAS 426 868 ST 4.655 0.067
3 1SS 434 868 STt 3.160 0.374
4 TR 433 872 T 6.410 0.398
5 1SS 481 871 LECIR) 0.415 0.036
6 1SS 469 400 fasft 0.840 0.129
7 E1RRAS 480 650 fasft 0.036
8 TR | 480/2357 |  743/89 fesft 0.163
9 BT | 480/2358 |  743/90 fasft 0.086
10 BT | 480/2383 | 743/136 BEl 0.052 0.317
11 BT | 480/2393 | 743/148 BEl 0.040
12 ENTT | 480/2514 | 743/386 BEl 0.115
13 BT | 480/2515 | 743/388 fasft 0.105
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HILT =T TSI AT

14 BT | 480/2516 | 743/389 0.069

15 BT | 480/2517 | 743/390 fasft 0.029

16 BT | 480/2518 | 743/391 fasft 0.070

17 E1RRiRS 479 153 e frafr | 0.972 0.408
18 FRIT 483 288 fasft 0.400

19 TROT | 483/2430 | 743/195 fasft 0.117

20 BNIT | 483/2442 | 743/218 BEl 0.100

21 BNIT | 483/2448 | 743/230 BEl 0.072 0.213
22 BNIT | 483/2461 | 743/248 BEl 0.028

23 BT | 483/2465 | 743/252 fasft 0.140

24 BTT | 483/2521 | 743/397 st 0.043

25 R 478 871 GRCRL] 0.245 0.057
26 i8S 477 288 fasft 0.233 0.155
27 gRIT 486 871 TR 1.983 0.130
28 gRIT 459 871 TR 1.223 0.166
29 gRIT 550 135 fasft 0.206 0.064
30 gRIT 553 452 fasft 0.012 0.012
31 gRIT 554 471 fasft 0.126 0.086
32 ERTT 552 472 BEl 0.550 0.128
33 TR 655 874 HRCIRG] 3.398 0.069
34 TR 656 874 ERCIRG] 3.004 0.051
35 AR 657 874 TR 3.490 0.063
36 AR 751 127 st 0.105 0.055
37 AR 750 344 BEl 0.432 0.197
38 AR 760 743/416 st 0.432 0.133
39 1SS 757 743/79 fasft 0.463 0.016
40 E1RRAS 759 268 BEll 0.231 0.105
41 gRIT 762 237 BEl 0.432 0.066
42 gRIT 770 676 fasft 0.387 0.062
43 gRIT 763 563 fasft 0.821 0.143
44 gRIT 764 245 BEl 0.373 0.050
45 gRIT 768 743/323 BEl 0.305 0.031
46 gRIT 765 245 BEl 0.095 0.083
47 R8RS 745 587 BEl 0.733 0.006
48 gRTT 767 587 BEl 0.483 0.086
49 gRTT 766 869 aER 0.050 0.024
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[East Coast Railway (Constructions)]

NOTIFICATION
Bhubaneswar, the 10th April, 2026

Notice under Section 20A of the Railways Act-,1989

50 811/2299 226 BEl 0.325 0.172
51 814 583 BEl 1.069 0.018
52 815 350 BEl 1.070 0.342
53 821 871 TR 0.240 0.025
54 823 607 Redr e | 0.767 0.172
55 824 252 BEl 0.548 0.111
56 825 631 BEl 1.132 0.118
57 828 688 fasft 0.418 0.094
58 829 6 BEl 0.417 0.144
59 849 374 BEl 0.458 0.105
60 851 476 st 2.203 0.463
61 858 592 BEl 0.412 0.150
62 1173 550 BEl 0.160 0.075
63 1172 156 BEl 0.165 0.067
64 1171 557 alzdrgfa | 0.371 0.118
65 1170 184 afzdr g | 0.323 0.134
66 1169 199 s v | 0.148 0.095
67 1162 743/402 BEl 0.714 0.059
68 1164 871 TR 0.507 0.093
69 1167 743/288 fasft 0.899 0.077
70 1168 871 qH 0.165 0.034

F 6.805

[T, &. S/t dm/2025/A S @er 242/201]
qefIv AT TiET, g atsarn@wi -1)
MINISTRY OF RAILWAYS

1836(E).—In exercise of powers conferred by sub-section (1) of section 20A of the

Railways(Amendment)Act,1989(24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is
required for the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing
of manned L.C.NO-242 at KM 510/33-511/1 between Stations Kuhuri(KUU)-Gangadharpur(GNGD) on Howrah
Visakhapatnam main line under Khurda Road Division.” in Khurda district in the state of Odisha, hereby declares its
intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.
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Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Tahasildar, Chilika for Construction of ROB in lieu of closing of manned of L.C.NO-242 at KM 510/33-
511/1 between Stations Kuhuri(KUU)-Gangadharpur(GNGD) on Howrah Visakhapatnam main line under Khurda
Rd. Division in writing, and shall set out grounds thereof and competent authority shall give the objector an
opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such objections
and after making such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for
Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.NO-242 at
KM 510/33-511/1 between Stations Kuhuri(KUU)-Gangadharpur(GNGD) on Howrah
Visakhapatnam main line under Khurda Road Division)” in Khurda district
in the state of Odisha.

Name of District:-Khurda Annexure-I
LAND SCHEDULE
Name of the Project:- Construction of ROB-242
Name of the District:-Khurda, Name of the Division:-Khurda Road,
Name of the Tahasil:-Chilika
SL NAME OF KHATA Total area | PROPOSED LAND
No. VILLAGE PLOT No. No. TypeofLand | 5/ ) cres in ACRES
1 HARIPUR 413 868 Forest 50.530 0.159
2 HARIPUR 426 868 Forest 4.655 0.067
3 HARIPUR 434 868 Forest 3.160 0.374
4 HARIPUR 433 872 Govt. 6.410 0.398
5 HARIPUR 481 871 Govt. 0.415 0.036
6 HARIPUR 469 400 Pvt. 0.840 0.129
7 HARIPUR 480 650 Pvt. 0.036
8 HARIPUR 480/2357 743/89 Pvt. 0.163
9 HARIPUR 480/2358 743/90 Pvt. 0.086
10 HARIPUR 480/2383 743/136 Pvt. 0.052
11 HARIPUR 480/2393 743/148 Pvt. 0.040 0317
12 HARIPUR 480/2514 743/386 Pvt. 0.115 ’
13 HARIPUR 480/2515 743/388 Pvt. 0.105
14 HARIPUR 480/2516 743/389 Pvt. 0.069
15 HARIPUR 480/2517 743/390 Pvt. 0.029
16 HARIPUR 480/2518 743/391 Pvt. 0.070
17 HARIPUR 479 153 Temple Land 0.972 0.408
18 HARIPUR 483 288 Pvt. 0.400
19 HARIPUR 483/2430 743/195 Pvt. 0.117
20 HARIPUR 483/2442 743/218 Pvt. 0.100
21 HARIPUR 483/2448 743/230 Pvt. 0.072 0.213
22 HARIPUR 483/2461 743/248 Pvt. 0.028
23 HARIPUR 483/2465 743/252 Pvt. 0.140
24 HARIPUR 483/2521 743/397 Pvt. 0.043
25 HARIPUR 478 871 Govt. 0.245 0.057
26 HARIPUR 477 288 Pvt. 0.233 0.155
27 HARIPUR 486 871 Govt. 1.983 0.130
28 HARIPUR 459 871 Govt. 1.223 0.166
29 HARIPUR 550 135 Pvt. 0.206 0.064
30 HARIPUR 553 452 Pvt. 0.012 0.012
31 HARIPUR 554 471 Pvt. 0.126 0.086
32 HARIPUR 552 472 Pvt. 0.550 0.128
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33 HARIPUR 655 874 Govt. 3.398 0.069
34 HARIPUR 656 874 Govt. 3.004 0.051
35 HARIPUR 657 874 Govt. 3.490 0.063
36 HARIPUR 751 127 Pvt. 0.105 0.055
37 HARIPUR 750 344 Pvt. 0.432 0.197
38 HARIPUR 760 743/416 Pvt. 0.432 0.133
39 HARIPUR 757 743/79 Pvt. 0.463 0.016
40 HARIPUR 759 268 Pvt. 0.231 0.105
41 HARIPUR 762 237 Pvt. 0.432 0.066
42 HARIPUR 770 676 Pvt. 0.387 0.062
43 HARIPUR 763 563 Pvt. 0.821 0.143
44 HARIPUR 764 245 Pvt. 0.373 0.050
45 HARIPUR 768 743/323 Pvt. 0.305 0.031
46 HARIPUR 765 245 Pvt. 0.095 0.083
47 HARIPUR 745 587 Pvt. 0.733 0.006
48 HARIPUR 767 587 Pvt. 0.483 0.086
49 HARIPUR 766 869 Govt. 0.050 0.024
50 HARIPUR 811/2299 226 Pvt. 0.325 0.172
51 HARIPUR 814 583 Pvt. 1.069 0.018
52 HARIPUR 815 350 Pvt. 1.070 0.342
53 HARIPUR 821 871 Govt. 0.240 0.025
54 HARIPUR 823 607 Temple Land 0.767 0.172
55 HARIPUR 824 252 Pvt. 0.548 0.111
56 HARIPUR 825 631 Pvt. 1.132 0.118
57 HARIPUR 828 688 Pvt. 0418 0.094
58 HARIPUR 829 6 Pvt. 0.417 0.144
59 HARIPUR 849 374 Pvt. 0.458 0.105
60 HARIPUR 851 476 Pvt. 2.203 0.463
61 HARIPUR 858 592 Pvt. 0412 0.150
62 HARIPUR 1173 550 Pvt. 0.160 0.075
63 HARIPUR 1172 156 Pvt. 0.165 0.067
64 HARIPUR 1171 557 Temple Land 0.371 0.118
65 HARIPUR 1170 184 Temple Land 0.323 0.134
66 HARIPUR 1169 199 Temple Land 0.148 0.095
67 HARIPUR 1162 743/402 Pvt. 0.714 0.059
68 HARIPUR 1164 871 Govt. 0.507 0.093
69 HARIPUR 1167 743/288 Pvt. 0.899 0.077
70 HARIPUR 1168 871 Govt. 0.165 0.034

TOTAL 6.805

[F. No. CAO/CON/RSP/BBS/2025/ROB No0.242/20A]
SUDHIR KUMAR PARIDA, Chief Engineer (Con-III)
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